National Company Law Tribunal
Allahabad Bench
CPNo. 8/ND /209

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 26.02.2018
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CP No. 8/ND/2009

Shri T.D.Sharma, advocate for the petitioner. In the present matter, the
Registry was directed to make correspondence with the Principal Bench
of the then CLB, which is now merged with the Principal Bench of
Hon’ble NCLT, New Delhi in respect of tracing out such original
documents and also to make office of CFSL.
However, no correspondence seems to have been made so far.
Therefore, Registry is directed to issue a formal letter to the
authorities concern to expedite the tracing out the record.

The matter to be listed on 19" March, 2018.
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Date: 26/02/2018 HLP. Chifirvedi
Typed by Member(Judicial)

Jyorti
(Stenographer)




